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Title: General discussion on the Union Budget for 2022-2023.

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Thank
you very much, hon. Speaker, for giving me this opportunity to initiate
the debate on the Union Budget for 2022-23, which was presented by

the hon. Finance Minister last week. ... (Interruptions)

Sir, India has gradually moved beyond the horrors of the
destructive second wave of COVID-19 pandemic and is coping

reasonably well with the present crisis of Omicron. ... (Interruptions)

Sir, can you get the House in order so that we can have a
meaningful debate? ... (Interruptions) Sir, the House is not in order. ...

(Interruptions)
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DR. SHASHI THAROOR: Thank you, Speaker, Sir. I hope you start
the clock again from now for our time. We are very obsessed with the
amount of time we get. Thank you for giving me this opportunity once

again.

I was saying that while India has moved beyond the horrors of the
destructive second wave of the COVID pandemic and is coping
reasonably well with the current Omicron wave, there can be no doubt
that the past year has placed the citizens of our country in unimaginable

distress.

The pain that so many of our fellow citizens have suffered,
especially during the tragic and widespread loss of life between March
and May last year, has etched scars in our public consciousness that can
never be erased. Today, we have crossed the unsettling landmark of
officially recording over five lakh COVID related deaths - and perhaps,
almost 6-7 times that figure, unofficially - which i1s a grim reminder of

the far-reaching implications of the pandemic.
19.11 hrs (Shri A. Raja in the Chair)

In that context, the presentation of the Budget annually cannot
merely be seen as a purely routine economic exercise or of an endeavour
in straightforward accounting involving fiduciary allocations and

unassuming numbers. Rather, it is an instrument through which the
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Government of the day presents a political vision to manage the

economy, heal the country, and to set it on a path to recovery.

The Budget serves as a platform through which the people of this
nation are informed of the political priorities of their Government, a
Government which was sworn in on the Constitutional premise and
promise that it will safeguard the interests of all Indians. So, what then
were the expectations the people of this country had of this
Government’s priorities and vision, and what could we have expected
the Government to offer the people through the Budget? I would say
there were three broad expectations that the nation had.

(Interruptions)

SHRI DAYANIDHI MARAN (CHENNAI CENTRAL): Sir, please
ask the Minister to come here. This is the main House. She has to be

here. She has to come here.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): She has to

come here. She can come here. ... (Interruptions) No, she has to be here.

HON. CHAIRPERSON : Hon. Members, she is sitting in the other

House and listening to the proceedings.
SHRI DAYANIDHI MARAN: No, this is the main House.
HON. CHAIRPERSON: Please sit down. She is listening.

DR. SHASHI THAROOR : Sir, I will continue. I would say, there were
three broad expectations. The first was an expectation that this

Government would acknowledge the problems that the nation is facing.

Acknowledge the fact that our nation is today facing unprecedented

levels of unemployment which has left countless citizens, especially our
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young and dynamic working age population with little prospects for a
brighter tomorrow. Admit that one-fifth of India’s population has
plunged a staggering 53 per cent in the last five years, in their income.
While the wealth of the richest 100 Indians has soared to Rs.57 lakh
crore, 4.7 crore Indians have slipped into extreme poverty, that is, below
the poverty line. Acknowledge the fact that the Indian middle-class has
been left defenceless in the face of rising inflation, shrinking incomes,
and the consequent acceleration of household debt. Recognise the
widespread distress and anguish in the agrarian economy, exacerbated
by the peremptory manner in which your Government passed the three
contentious farm laws, that drove hundreds of our farmers to camp
outside the borders of our city in the bitter winter cold, in the harsh
summer Sun and in the soaking monsoon rain, in a cause for which over
670 of them gave their lives. And, concede that all these issues have
been avoidable misadventures forged by your style of misgovernance — a
style of governance that prioritises one-man rule over consultation, a
style that demands conformity rather than seeking consensus, and a style
that has scant regard for the fundamental conventions or institutions that

have traditionally guided our democracy.

We all heard the Prime Minister today telling us of his
Government’s achievements. Let us ask, of what use are toilets without
running water, gas cylinders whose refills you cannot afford, electricity

connections whose bills you cannot pay because you do not have a job.
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That 1s what this Government has done. So, we have been left
bitterly disappointed by this Government’s unwillingness to offer even a
token recognition of the problems they have caused, of the widespread
anguish they have inflicted upon the aam admi, the unemployed youth,
our kisans, who are still facing the existential crisis caused by this
Government.

This House has not forgotten the Prime Minister talking about zero
budget natural farming but his Government has, I am sorry to say, left a

zero in the Budget for farmers.

The second expectation, Sir, that the people of this nation had, was
for the Government to assure concrete actions and corrective measures
to address the multi-pronged calamities that their own Government had
caused them; an expectation to address the increasing unemployment
crisis and declining labour force participation by developing targeted
measures for job creation and strengthening existing employment
guarantee schemes like MGNREGA, an expectation to provide life
support for the MSME sector battered first by demonetization and then
by lockdowns, to help them through fiscal support and a less exacting
regulatory framework; an expectation from the Government to mitigate
the crisis, the crisis of the middle class by reducing Income-Tax or at
least raising the exemption slab to at least Rs.5 lakh, as this Government
had repeatedly promised earlier, and arresting the untrammelled rise in
the prices of the basic commodities; an expectation that the Government
will have the commitment and vision to design a pathway out of the
staggering 1nequality in our country, and where our kisans are

concerned, an expectation to fix the cracks in our MSP and offer them
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support in terms of the procurement of basic commodities like fertilizers
at a time when the price of raw material i1s skyrocketing. Sadly, this
Government’s Budget has given the nation exactly the opposite: a
significant slashing of the MGNREGA scheme, more tokenism in credit
support for the MSME sector, no changes in the personal taxation
regime and no relief in terms of addressing rising inflation, no targeted
efforts for job creation, barring the inadequate 60 lakh jobs over last five
years, a far cry from the two crore jobs a year they had promised earlier
in the equally illusory achche din; the reduction of Budgets for social
welfare schemes and significant cuts in schemes for crop insurance,
MSP and fertilizers, leaving many farmer groups to term this Budget as

a ‘revenge budget’.

In the words of Kamna Prasad:

“THd DI QIR 315 Bl FdIG B 19 [T,
&Y TR qRadl & SR g1 I |
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That 1s what has happened here, Sir.

Now, while none of these concerns were addressed, the people of
this country at least expected from the Government to learn from the
grim experiences of recent times, and prioritize allocations accordingly,
then the Budget might offer a vision of economic recovery that would
guide our nation out of the darkness of distress of the pandemic in the
aftermath. But where have we seen this, Sir? This Government has not
learnt from the repeated instances of incursions on our sovereign

territory by prioritizing, by expanding the Defence Budget and
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providing support for our Armed Forces to accelerate urgent
modernization requirements. The Government has not learnt from
harrowing ordeals during the height of the pandemic to strengthen our
medical infrastructure so as to shore up our preparedness in the event of

future contagion.

The Government has not learnt to increase allocations to
education so as to prepare our young children better to cope with an
uncertain future. The Government has not learnt to attempt to solve the
problems of today’s Indian citizens rather than stretching the mirage of
achche din 25 years into the future, into some illusory Amrit Kal that no

one in the Government will be around to be accountable for at all. After
all,

“3ATA! XA D delTo! § g1 & g
St Yt BT 8, 2 A B HAT BT I

But they are not interested in doing any of that; they would

rather just defer and postpone. We have hollow slogans and insincere

promises, the famous jumlas and the empty claims of achievement. To
paraphrase Ghalib, “GH®I HIGH ¢ doic &I gdhldd, i fGd BI

geaM & forg, FHe S, T =a1d 31 87

Anyway, | am sorry to say, Mr. Chairperson, that the

announcements of this Budget simply mask a betrayal by the
Government of the hopes and aspirations of the people - dHAT SHI
IR EIER KGR ND However, it was good to hear the hon. Finance
Minister quoting from the Mahabharat’s Shanti Parv, talking about the
duty of a king to govern the State in accordance with dharma. Of

course, this Government would do well to remember the equally
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prescient wisdom also in the same Shanti Parv which warns that when

the kingdom goes into decline, the life of that king 1s one of shame.

As a more recent poet Dushyant Kumar famously said:

fTG R T TRARI D1 HIRR 78] e
39 SR P Yo A BIS YT §s &

What, then, is the state of this kingdom and the sultan? Any
conversation on the state of this country must necessarily commence
with the state of the people who make up the nation. After all, there is no
robust economy or GDP growth as abstract on theoretical concepts,
unless you are concerned about the welfare of the people who constitute
this economy. That understanding of our economy is simply not there in
our Finance Minister’s Budget. Partly as a result of the pandemic and
partly on account of consistent failures in policy-making since 2014, the
aam admi finds himself in an unprecedented state of distress. The hon.
Finance Minister in her address spoke about how her Government
constantly strives to provide the necessary ecosystem for the middle-
class. I heard the Prime Minister also using this word. This has become a

new favourite word of the Government — ecosystem.

After seeing the contents of the Budget, the Indian middle-class
would like to know what is in this ecosystem. Was it the disruptive
policy of demonetisation that denied our citizens access to their own
money overnight and caused widespread economic havoc and the
unconscionable loss of lives? Was that part of the ecosystem for the
middle-class? Was this Government’s decision to repeatedly increase
excise duties on fuel and their lethargy in tackling the drastic increase in

the prices of basic commodities from LPG cylinders to pulses to edible
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oil, part of the so-called ecosystem for the middle-class? The price of
LPG has gone up in one year in Delhi from Rs. 502 to Rs. 899. Is that
the ecosystem they would like to talk about? Or, was it the proposal in
this Budget to reduce corporate surcharge from 12 per cent to seven per
cent while offering no change in either personal income tax rates or the
slabs which are exempt from taxation, at a time of severe economic
distress? Is that also part of their grand ecosystem for the middle-class,
after promising that they would do so in Mr. Jaitley’s first Budget in
20147 One thing that was made abundantly clear, even if the ecosystem
is not clear, is that for the middle-class and the poor, who were both
mentioned a grand total of two times in the speech - they were betraying
the real priorities of this Government — this Budget has served as a

definitive and unconscionable let-down.

Mr. Chairperson, let us take the unemployment rate. Just last week,
the Centre for Monitoring of Indian Economy published fresh data
which pegged the unemployment rate as of January at 6.57 per cent.
This is certainly a welcome improvement from 7.9 per cent in the
previous month. It still remains higher than the worst unemployment
rates in our country in the last 45 years. In December, the nation had 5.3
crore 53 million individuals who were unemployed, including 3.5 crores
who were actively seeking work and could not find any. It 1s a strong
indictment of this Government’s ineptitude that India’s unemployment

rate in recent months has grown faster than Bangladesh’s and Vietnam'’s.

Sir, it 1s also no wonder, then, that we are witnessing an
unprecedented and worrying decline in incomes and a simultaneous

increase in household debt. In the last two years, 84 per cent of
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households have suffered a loss of income and per capita income has
fallen from Rs. 1,08,000 in 2019-20 to Rs. 1,07,000 in 2021-22. This has

naturally depressed household spending and, of course, saving.

During the UPA era, mass welfare schemes ensured that we were
able to pull 27.3 crore - 270 million - Indians out of poverty. Under this
Government’s watch, 4.7 crore - 47 million - Indians have been pushed

back under the poverty line.

For the first time since 1995, the annual income of the poorest 20
per cent of India’s households fell by 53 per cent, as | mentioned earlier.
And in the same five-year period, that is, the last five years, the richest
20 per cent saw their annual household income grow 39 per cent. So, the
poorest 20 per cent are down by 53 per cent, the richest 20 per cent are
up by 39 per cent. This is what my senior colleague, Shri Rahul Gandhi

was talking about when he spoke of two Indias.

The rapid expansion in income inequality in our country is not just
a grave source of concern but, as Shr1 Rahul Gandhi had pointed out, an
issue that really stands to threaten the social fabric that has held our
country together since Independence. We have already seen one such
instance from the recent railway recruitment drive where 1.25 crore

applicants applied for just 35,000 listed jobs.

This grave unemployment crisis, that under this Government’s
watch threatens to convert our demographic dividend into a
demographic disaster, required urgency and a sense of purpose from this
Government which is missing in all this talk of Amrit Kaal. In fact, the

poet, Dushyant Kumar put it quite well:

G g o IS B, AT Tl o T g3,

about:blank 10/61



7/9/22, 2:49 PM about:blank

S d e H 8, TR U g9 A He] |

That is all that is going on in this behes. There is no action coming
out of this Government. Infact this reminds me, since we had the Prime
Minister quoting from a distinguished former Prime Minister, let me
quote a senior Member of this House, who used to be a Chief Minister.
He said:

Hgl ST AR 9 oldH,

Hgl ST, I8 TRId Hi hT der

gl SITE, fobd <=1 X8

Kis desh mein rahega, 1s a very good question to ask the author of
these words who 1s none other than our hon. Prime Minister himself. We
should ask him. According to his Government, the answer for our
jobless youth, who are facing not just poverty but an affront to their
dignity and their ability to provide for their families today is that they
have to wait for another 25 years for their Amrit Kaal. By their own
logic, the Government appears to have adopted a twist to Sant Kabir

Das’s famous doha, which in today’s India means:

TSI PY Gl Hd B, B HY Il G741,
-1 i T STt B, 9IE 31w fe& A1 3 s |

[t is a matter of national disgrace that this Government has during
a period of record levels of unemployment and distress in the rural
economy, chosen to slash the funds of MGNREGA by nearly 25 per cent
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or 1/4™ Last year in response to the unprecedented clamour for jobs,
you were forced to bring in additional funding for the MGNREGA
scheme through Supplementary Demands for Grants in December and
that took the total allocation to Rs. 98,000 crore. Rather than learn from
this experience, which we had warned the Government about — in my
own Budget debate speech a year ago, I had warned the Finance
Minister this would happen, it happened, and they have still not learnt
the lesson — this year, they have again budgeted too little, just Rs. 73,000
crore for MGNREGA. It 1s an allocation that defies logic and blatantly

ignores the on-ground reality in the country.

The Prime Minister kept telling us let us see the on-ground reality,
the grassroots reality. That is what the Finance Minister needs to do
herself because already out of Rs. 73,000 crore, Rs. 20,000 crore are
pending in dues from last year that they have not paid. So, in effect, she
has provided a paltry Rs. 50,000 crore for this entire scheme which is
such a vital scheme to keep the rural population afloat. Most experts
have consistently argued that MGNREGA needs a minimum of Rs. 1.34
lakh crore or up to a maximum of — depending on which experts you
consult — Rs. 3.5 lakh crore in order to meet the increasing demand for
jobs if you want to keep your promise of a minimum guarantee of 100

days of employment.

As of last year, an estimated 91 lakh households that demanded
employment under the scheme were ignored. Forget developing an
urban version of MGNREGA to address rising urban poverty, as many
experts have advocated, the current allocations will mean that the
Government will at best be able to provide 16 to 20 days of work, not
100.
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It 1s even worse than their miserable performance last year which

saw that on an average, households received only 52 days of work as
opposed to 100. So, this is supposed to be Mahatma Gandhi National
Rural Employment Guarantee Scheme, but neither the word
‘employment’ nor the word ‘guarantee’ is apparently of any value to this
Government’s ecosystem. They have not taken them seriously. They are

providing no guarantees and no employment.

The Government may not have much regard for this scheme. The
hon. Prime Minister once described it as a "living monument of the
failure of the UPA Government’, but let me remind my colleagues this
evening that 1t was that very monument of the UPA Government that
served as a ventilator for the rural economy during the pandemic, a
monument of the UPA which provided 13.3 crore Indians with jobs
during the height of the pandemic after this Government abdicated its
responsibility of shielding our citizens from the economic distress that

engulfed rural India.

The Prime Minister was criticizing the Congress Party for helping
people to go to their homes, but what arrangements have this
Government made to feed, to shelter and look after these migrant

workers in wherever they work?

There was absolutely no arrangement made and that is why they
had to go home, and the Government remained shamefully culpable for
what they have done. The truth is, with all of this distress that they did
nothing about this indeed, MNREGA is a monument of the UPA for
which the Government was forced to increase the budgetary allocations
to Rs.1.11 lakh crore during the pandemic because it was the only

lifeline for our rural people. And if that today is still seen by this
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Government as a monumental failure, then we are proud to wear this as

a badge of honour. The monument was built by us; the failure is theirs.

This Budget has missed a far more vital issue. In a country where
the median age stands at a youthful 28, how will we provide jobs for the
millions of our underemployed and unemployed youth? This Budget
talks about the creation of 60 lakh jobs over five years. [ am sorry to say,
respected Chairman, 12 lakh jobs a year, which is what it comes down
to, 1s not any kind of solution in a country where 5.3 crore are currently
unemployed and 47.5 lakh job seekers enter the job market each year in
Labour Department’s own figures. Our Government that tells the nation
that there are 47.5 lakh people added to the unemployment list every
year is grandly promising in the Budget 12 lakh jobs. This is what we
are seeing. I must say that [ am reminded again of the words of the

immortal Dushyant Kumar:

PG dl a9 U1 Joe X W & g,
HE! ORI HORR T8 [eR & forg I°

Not even a simple lamp for anybody! That 1s what this Government has
reduced us to.

One concrete measure to boost employment generation would
have been to support our ailing MSMESs, which till the commencement
of the pandemic actually managed to employ 42 per cent of the people in
this country who had any work, and that is despite the savage blow
undertaken because of the demonetization. This Budget has done very,
very little to recognize and support this extraordinary need.

While we welcome the announcement of the extension of the
ECGL Scheme till March, 2023, merely providing credit support is

never enough. It falls short of the recommendation by the Parliamentary
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Standing Committee on Industry which urged the Government to offer a
larger economic package with long-term measures.

Sixty lakh MSMEs went out of business after demonetization. And
SIDBI, the Prime Minister seemed to have referred to it though he
pronounced it slightly differently, says that 67 per cent of the remaining
MSME:s that they surveyed closed last year. So, you may disagree with
our and SIDBI’s assessment of the MSMEs that your policies have
forced to close, but that is a bit rich given your own admission that the
Government does not maintain any data on this, so I do not know how
they can disagree with us. But the scale of the challenge has yet again
been reaffirmed by the SIDBI report, the most recent one, which
highlighted not just the closures but that more than 50 per cent of
MSMESs witnessed a decline of more than 25 per cent in their revenues.
So, I do not know what was the PM talking about when he praised
himself, patted himself on the back about our MSMEs? I don't know.

Rather than offering concrete support, this Government has failed
to provide basic interventions such as the restoration of the Interest
Subvention Scheme or a reduction in GST rates, the *Good and Simple
Tax’ which is neither good nor simple. That is the story that we have in
the country. It is leaving manufacturers of auto parts with a 28 per cent
slab. For the garment industry GST has been hiked from five per cent to
12 per cent. How are you going to get the economy to flourish without

any concessions in these?

The MSME:s in these sectors are suffering terribly, and already the
rising costs of commodities like fuel -- particularly, with this
Government’s taxes on petrol and diesel -- has made them even more

unviable.
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The treatment of MSMEs mirrors the manner in which the

agrarian economy, which is the other mainstay of employment in our
country, has been short-changed in this Budget. Forget the promise of
doubling farmer incomes by 2022-2023. Do you remember that promise,
Sir, from the Prime Minister? They have wisely not repeated that
promise this year. There was no mention of farm incomes in the Budget
at all. Not only has this sector’s share in the overall allocations declined
from last year, but their announcements have left farmer unions alleging
an attitude of revenge from this Government for having been forced to

retract the poorly conceived Farm Bills. ... (Interruptions)

Sir, I am entitled to a few more minutes. I lost a bit at the
beginning because of disturbance by people. I just want to say that the
Government has only marginally increased the total allocation for
agriculture by a miserly 4.4 per cent while slashing funding for key
schemes like the Pradhan Mantri Fasal Bima Yojana, which i1s down by
3.1 per cent, significant reductions in key subsidies including for
fertilisers, which i1s down by 25 per cent, and of course for petroleum,

which is down by 11 per cent.

So, they can talk about increased procurement under MSP, but this
1s only restricted to wheat and paddy, and as farmer unions have pointed
out that the number of beneficiaries of the MSP regime has fallen by 17
per cent and the quantity procured has fallen by seven per cent in the last

year. We are seeing a real crisis in the farm sector with all the other cuts.

It is ironic when the Prime Minister keeps reminding us of how
much strength of India lies in the villages and the need to bridge the gulf
between urban and rural India whereas his Government’s Budget is

widening the chasm between these two Indias.
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There 1s much more that I could say, Sir. I do want to mention a
couple of things. Certainly, the Budget’s neglect is also going to further
accelerate the hardships faced by other vulnerable sections in our
country like fisherfolk. In my Constituency of Thiruvananthapuram,
they are struggling with severe shortage of kerosene. They have largely
slipped below the poverty line in the last couple of years. The

Government is indifferent and there are no special measures for them.

There are a couple of things more. As regards defence, the Prime
Minister again talked about the defence exports, but what is he giving to
the soldiers who are already here? The overall Budget for defence has
increased 4.3 per cent, but it is actually a nominal decrease once
inflation has been factored in. We are happy that they may have
increased the capital allocation, but it falls short of the Defence
Ministry’s own projections, which says that they would need Rs. 8.45
lakh crore to meet their modernization plans by 2026-2027 and that
would require a 16 per cent year-on-year increase. So, the fact is that the

Prime Minister’s optimism is not warranted. ... (Interruptions)

Sir, kindly give me three more minutes. I do want to stress that
there is a real problem with the defence’s Budget not being increased,
but equally let us look at health. We have been facing a pandemic for the
last two years. The healthcare Budget has been grossly under-funded
again. Despite the frailties in our medical infrastructure that were
exposed by the pandemic, the health sector was only given Rs. 200 crore
more this year. Once you factor-in inflation, there is also an overall
decrease and it is a long way off from the goal envisaged in the National
Health Policy 2017 of spending 2.5 per cent of our GDP on health. IlI-
health drives our citizens into poverty, but the Government is not raising

money for the National Health Mission.
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Sir, kindly give me two minutes more. Not all announcements in

the Budget were unwelcome, but ... (Interruptions)

HON. CHAIRPERSON : Please conclude now. There are two more

speakers from your Party.
... (Interruptions)

DR. SHASHI THAROOR: Sir, I know about it. I will abbreviate. I do
want to stress that there are a couple of things in particular. There was a
lot of celebration in the Budget about the announcement of increase in
capital expenditure, but we are concerned about whether it will generate
urgently needed jobs because of the Government’s poor implementation
record. CAPEX has actually fallen in each of the last three Quarters

along with a decline in new project announcements in the last Quarter.

At the same time, we have heard about the Vande Bharat trains.
We are very glad, and we, in Kerala, look forward to receiving them to
enhance the speed of travel in our State. But there have been many
specific requests for allocations missing, including in my own
experience as an MP, I can say like a long-promised new terminal at
Nemom, doubling of the Thiruvananthapuram to Kanyakumari line,
introduction of new MEMU trains, etc. Nothing has been done, and I am
sure that every MP has similar concerns. We have not seen any
announcement of a new AIIMS for Kerala, which has been promised for
many years. Of course, | have already talked about education, which has

been completely neglected in this Budget.

I do want to stress that as far as we are concerned, we have been
startled by the lack of consistency in the Government’s approach even

on privatisation. They make announcements, and they don’t implement
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them. Last year, they announced the National Monetisation Pipeline to
seek six lakh crore worth of old infrastructure to finance new
infrastructure-building. Again, this year, they are silent on it. They
announced the imminent privatisation of two banks and an insurance
company. What happened? Nothing, this year they didn’t even mention
it.

If you look at the Budgets of this Government, not only have they
been ‘announcement government’ rather than ‘an action or
implementation government’. They keep promising things, and moving

the goalposts; and now, they have moved it for another 25 years.

I would conclude, Sir, that a talent for developing flashy slogans is
not enough. In fact, today, instead of Amrit Kaal over the next 25 years,
today, our people are facing Andhkaal, and for this, it 1s extremely
important that we must find a solution. Things are looking dark for our

people but the dawn will come, because I must say, 2024 is not very far .

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Sir,
Budget is a matter concerning Lok Sabha. Until the Lok Sabha
appropriates the sum demanded by the Finance Ministry, the
Government cannot go ahead. ... (Interruptions) Here, on this solemn
occasion, our Finance Minister is conspicuously absent. It is really an

unbecoming scenario. ... ([nterruptions)

HON. CHAIRPERSON: Adhir ji, let us hear the hon. Minister of State

for Finance.

... (Interruptions)

HON. CHAIRPERSON: Hon. Member, I will permit you after hearing
the hon. Minister
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. ... (Interruptions)

HON. CHAIRPERSON: Shri Premachandran, let us hear the Minister.

Please be patient.

... (Interruptions)

HON. CHAIRPERSON: Hon. Members, heavens will not fall. Don’t

worry. Let us hear the Minister. Thereafter, you can react.

... (Interruptions)

o damera A TSg w3 (BT, URTad $RIS): ), YU HAt S DY
i AT B & §1G doic IR fSIHh A AT 81 71 U7 | Ugdl Wiy
S TR R St A | B g9l b IR | o fevmy fpar g, 39 A
&0 T Y 6T U7 | 89 T8 R 6P HH-1 ISi & TR A 8

g | ...(TaYM)

HON. CHAIRPERSON: Hon. Members, be patient. If necessary, I
would advise the Government.

... (Interruptions)

DR. BHAGWAT KARAD: All the points raised by Dr. Shashi Tharoor
have been noted down, and all the points will be answered. ...

(Interruptions) What exactly you want? ... (Interruptions)
HON. CHAIRPERSON: s the Minister coming or not?
... (Interruptions)

HON. CHAIRPERSON: I will call, please take your seats. Let him

continue. [ will call you. you

... (Interruptions)
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HON. CHAIRPERSON: Please hear me. This is not fair on your part.
Please respect the Chair. Bear with the Chair. I will advise the
Government. | think, the hon. Finance Minister is a little engaged in

other matters.
... (Interruptions)

HON. CHAIRPERSON: Hon. Members, kindly wait. I will advise the
Government.

... (Interruptions)

HON. CHAIRPERSON: Shrimati Supriya Sule, please hear me.
... (Interruptions)

HON. CHAIRPERSON: Please, let him continue. I will call him.
... (Interruptions)

HON. CHAIRPERSON: Please hear me. Please respect the Chair. |
will advise the Government. I think that the hon. Finance Minister 1is

engaged in some other work. I will advise the Government.

... (Interruptions)

HON. CHAIRPERSON: Supriya ji, please sit. Adhir ji, please sit. I

will advise the Government.
... (Interruptions)

HON. CHAIRPERSON: No, please sit. At least, let him speak. This is

not fair on your part. All of you are standing together.

... (Interruptions)

about:blank 21/61



HON. CHAIRPERSON: Mr. Adhir Ranjan, I will advise the

Government. please sit down.
... (Interruptions)

19.45 hrs

At this stage, Shri Adhir Ranjan Chowdhury, Shri N. K. Premachandran
and some other hon. Members then left the House.

... (Interruptions)

HON. CHAIRPERSON: Please take your seat. Speak from your seat.

Nishikant j1, please continue.
... (Interruptions)
s1. ARreia ga (MET): Y=mare gumfd Tgied |
o g gy St & g d, faa @5 St gR1 u T1ia, TR,
fopar, afgan, afera, fes, Y- sifeariRidl & g% o @Y gU dulc
& YT | S & U TSI g3 E | ... (STIUTH)

HON. CHAIRPERSON: Nothing will go on record except Nishikant

j1’s speech.

... (Interruptions) ... *

s1. ARreia ga : quld #gicy, sl Sid SiU¥ & N §id 38 9,
3P Sl TH 91 did g Y, Il G gURN &I o7 fob Hifg o
R UTCT 3, Ara-9HedR alddl 8, MaH-& 1 &1 SHSR 8, A
H 3U! a1 AR fF Soidd BN urdl Yafecd wafmr @
RIGR B | ... (TIUF) ITDH! Sl 30 T& H ToR AT 5, 39D aR H

STd Al § oI, Sl 39 Y& Iad1 U, I5i A1gPHIC ATGIB B

forar | g QU & S urdf &) fban 3fder ok Y udr 8
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ol & dR A fhd-t THSERI § | ... (TFUT) 31T A1 GL=HET
Sit <, Igi Al U &b Wb Hgled H ddl il Bl g &b HUR HAG]
e D1, g T [hAT 3R R G g H 7, WlhT B Ul & ol
T gadl §, § S9! THBRI & IR H §a1 ¢ fb &d I=/i4 T gic
fora fo ST HARIHR a1 H UST 8 | ... (FaYT) §d-1 AApd a1d §
for ST @ g8 W} T8l uaT & fb YRA Id a1 HIRER off 3aR |

OeT s, MaT H Uer el g3 ff, 98 STHT URAT TR T | ... (STIYUM)

HON. CHAIRPERSON: You have already walked out. Please go there.

... (Interruptions)

s1. Ffreia ga : Ul Heiey, el HIY &) o §1ad & | 98

THTUT HgIed, I8 31 81 38T 82 ...(TaUT) A SiIdhIc HRd gu
fih= 910 T I 8 | H Ugd Pel & fob Aaifded il g | Hiu
T8 a9 € T IR U § & I wHeF B § a1 fRly B g,
I3 W I§1 &8 T 813U & dgI g1 § | ... (UIYT) TGl HRUI g b
g go! Mfdfcmrd Urel M T VA Ul P AR MBI To ® ...
(@@aYM) G20 UHa< 3 U §gd 3! A8 & [P SR & & W)
Ut TR ISt Sl B © | ... (TaUM) S fed SHM § 19
3R g3 Hal A, 3 dfs 98 TRIF 81 713, I &R dd Uil ok g
311 3BT ©, ST 91 B §1d BT, IS TSI HIAT HIIF bl
3G § 3R ! HRUT Y GH X @ © |... (FIUF) 3t H7 gd
HHAR I AHX MAE d B IR T9iat 3R HIdcH g df g | 3°d
U S & U BIS g TS S | .. (STaY™) 1§ b ofd 13 o
T YT, 37cb 7T Teb SIgel 31 MR & -

« High, TIgaR, 7 8P H gdIu
2 Sl 1 oo, A FATIWR R 1
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JHIU HEIG, HIUYT DI 304 W & §R H Udl of el T |
fUzd ome I1d ¥, 9d ¥ AR UYTHAT Sff 3¢ €, Id! U a5 g,

«3{eTT B TSIl § BpRI T 37T,
TR HITHE, TG BT ST |7

qe Sl IolC 8, U8 §olc Sl kg 9 2 |...(auay™) § 31U IdTs
| ...(STIYF)

HON. CHAIRPERSON: Please take you seat. Nishikant ji, please
speak.

sl fAR@ia ga : W, T g R 9 uRd 8 | I g dRAT
% BRIPR H § | A U HAl off 3 St Yag Pel ...(STaur)

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Mr.
Chairman, Sir, this is very important. The Budget of this country is
being discussed. All we are saying is that we expect the Cabinet

Minister of Finance to be a part of this debate. ... (Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): She is coming. ... (Interruptions)

SHRIMATI SUPRIYA SADANAND SULE : Okay. Thank you. We

appreciate that. ... (Interruptions)

HON. CHAIRPERSON: She is coming. Please cooperate with the

House. We cannot pass the Budget unless she comes.

SHRIMATI SUPRIYA SADANAND SULE : Thank you. All we are

bringing to the notice of the House is that there is no quorum. That is all.
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There 1s no quorum. This is an important issue. The Budget is a very

important document. Let us all take it seriously. Thank you.
HON. CHAIRPERSON: The point 1s well taken.

SHRI PRALHAD JOSHI: Sir, let me clarify this. When the discussion
was initiated from the Opposition side, hon. Finance Minister was sitting

in the Rajya Sabha chamber.

HON. CHAIRPERSON: It was displayed on the screens. Everybody
knows that.

SHRI PRALHAD JOSHI: Let me clarify this, Sir. The Minister of
State for Finance is sitting here. Two Cabinet Ministers are sitting here.

... (Interruptions)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER
OF PANCHAYATI RAJ (SHRI GIRIRAJ SINGH): Three Cabinet

Ministers are here. ... (Interruptions)

SHRI PRALHAD JOSHI: Maran ji, please understand. Three Cabinet

Ministers are present here including me.

SHRIMATI SUPRIYA SADANAND SULE : All we are saying is that

Budget 1s a very important document. ... (/nterruptions)
HON. CHAIRPERSON: Hon. Member Sule, please put this to rest.

SHRI PRALHAD JOSHI: The Finance Minister will not be able to be
present all the time. When the discussion was initiated by the
Opposition, the hon. Finance Minister was there. Now, Minister of State
for Finance and other senior Cabinet Ministers are here.

(Interruptions)
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SHRIMATI SUPRIYA SADANAND SULE : What about the quorum,
Sir. ... (Interruptions)

HON. CHAIRPERSON: Hon. Member Nishikant Dubey, you please

continue.

s1. FR®ia g : gumufd Tgiey, a8 33 Al &1 fearfeam= ¢ f&
g | T b TAR Ui 3Meiedl & §eR Hadd ¥ dRE & e
ST ST Ihdl & | 18R 9 Il 31 & 3R H IR B Uref & @Rl
STl SR @é%ﬁﬁ%ﬂméﬁﬁwaﬁﬁﬁmmﬁ?éuﬁ
o ®! fe@ fob 9 fbg dRg ¥ S qoed%%m tjﬂ? s«%:mfr
AT g 13 off, off TRi9 €, fUss & 3R <fad & I/™E &
aed € | Aikarst & WE 1 918d §, fhaml & feR &
qBd 8, 3T PRI I I Jd TIDIC d AR R BRI D 1d I3/ ¢ |
IR, T U Dl P g fob d dlell H WS GIHR HIRA DI d1d DR I
22 ¥ g8 AT § fob TRBRI U] 814 & ATd 39 THT 39 9 H 8HR
AT @t T=AT BT A1, Afh oIg w9 2004 T AP 2014 TH
ST B A AT a1 AR 3T HRA HRA SIa1 grel 3 g1
foar, g0- W foban | ST TTEs, 39 T4t ¥, 39 I9Y g4 HRA W

fharyr | ...(caaum)

HON. CHAIRPERSON: Hon. Member, come to the point. We are
discussing the General Budget

S AR a gy : T IR TR W AN S §UE | I5T IHT H HiF
AT, P dlel H 9 U B, I STl g2

W, T X HRIAT H I G ¢ | TAad 9cs DI R ATYRO
A B 715 | THR dg 107 H S feram 7 o -

«3p} A9 W Afd AT I S99 | SSRINGHT d agUd

PP H |7
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g 99 WH B TAT § | 31U Ig AT fUd1 &1 a1 Saq & forw
Jgf 9T 718! T XBT &, 3¢ B! UaT B & ol a8l |l HivG ol 8, PIs
TS HYT ¢ & [N R T8l § | 9% o 39 RgueH d § ok 39
oY BT SoIc 3T § | 1 89 Ja&! e oriart gl & T 39
§oIc & SR H ] By, D! 3D[8 & dR H dd1Y, ITD! §R18 & aR
o §adT¢ 3R R <X &1 Famd foh 80 b a8 ¥ ®HRIAT & gid gy ot
s a1 9 § 9 WNIYC J el IHHME Bl ¢/l §, Sieidl &I
1T g2 31 T8 SUINIRM &1 ol g! 82 U 39! wel fob ot H=ft
UrdG &1 A8 g - 3HRI P He IR UUl g5 TRIe! 91 Sfg<idl gral
g | SO I 91 HITH & 91, 70 I1d § T 60 I I U & 91
HIUY B! ol I8 f@rs ¢ 38T 8 b 98 it gar & aroy =7g) sueft o
3 dg & BYDS UAIHY, 39 dig DI gicdrddl Bk dg fSec &l
BT g & R T, TRIS TUT fbai & §F Bl AR I8l § |

IR, TR f98R & U Hgrad g b o= & ol s=1 U1 glan g,
3P| I F© B8 [GWTS Gdl ¢ | H I &I I goic Wid &
ST e | W, AT AABE |

T HEIeT, ISl 9184, 519 319 Wt ¥ 3R §H TN A
THUST & Y 89 F H0T &1 B Ui fosan | a1 g6 I8 Udl el ©
fo5 7R U fewis fga= umA § | foraAT U =nfeu SR Sfet O
TV, 98 U1 TRPR TNt | SHAT PR T AITHd Sl St g |
3T A HHT 35-40 BAR HRIS YT I 3 Tal &1 | U Ird-31&
il H TTHIT IR-UTT HRIS Bl 3MEIE! dal gHil | 89 F 130 IS
AT & T U AR HRIS BUY b AU T | 59 Foic & 73 BOR hIG
ST feu U §, Y ford=m 01 |iv Sie, 98 fear S | S aRE
%1 fgde 3R fegse= grm

W, H gefeild 3 Rad & aR & 91 T8d1 § | H-dddl
TH Uoiae ¢ | H 39 goic B 3R 31 I8dl § | 39 ¢ & 9gd 99
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AT 8, g © | 89 AT BIC 3MSH! 8, I7ehT 719 el -1 I8 @ |
.U, X9 Sff, A= Sl &b GHY, SfAT S o IHT 9 <% DI gad
U § for el Qi g, df dal 9gd IR 8l 8 | U &i (T a8 8
fo5 Pl Afeal d arg on Srdl g | H 59 3 ¥ g7 &= 3man §, |
5 3T o Ul g3 §, B9 39 3dId H Ul U1 91¢ T SF1d § |
o gad 89 81 a1 &1 fRUfT Bidt &, 39 dad e Afear @t gidr
¢ | ST 60 & &R VA 91d I a1 & | 31T AT T T off
%8 B A fF @3 ToT ga- el T Ielt iR Iadt W | 39F dlg
ST St Bt WRBR §41 | W, S ol g3, 9 1960-65 & dlq,
fIRex 1d & 91¢ AN A I9@! d8 §% 1 S1d faaT | 9fd A1 3cd
oI St 39 %1 o G H3At &4, d S8l R UY S & g d
ST 3t Rad & folT T FHct a5 | 39 THT SiuAd
I A B re At |

ST AR WIed 98i d96 §U &, 3% Ul off 39 INRBR | HAt
| IOt S 3 g 9 fhar f 39 i | 1wt de g1 U § 3R gH
as &1 AR HAT 18, Hifh 81 [HaHl DI JUS B QAT
BT | H R Iog O g HR ST E, S AT | 3 had 12
gfaera 9 13 ufawrd oHH & fore g1 Riwms &1 91e Suas 8 | gAR)
o Riferd Y &, 98 12 Ufo=a ¥ 13 UfA=rd § | Y 99 Iohd & 1
AR UM ¥ & ¥ 49 Bt § | 978 98 A9k oF g, Uad oF
gl HYT SH Bl IT SHICI et BIURYE BT 51 981 TS B, SIg
forteft TeT 81 3T 8, Al AR Iy H, g9RT U gld ¢ i, §H
Fad 12 ufawd 3R 14 gfawd R AR § 1 9¥ 2004 F 59 TWHR
T, S gavTol 8, 3feel HR-ee Ulel & —dl § 3R 3 & Ule-dis 4
W IAd © | 3op! fopd) TS T AdA 8l 5, b 38i4 HHI TT7a
U &1 T ISl 82 S61 9 WIs Hi- I8 fSfae o formr
f @ @iy sfexfafd siiw fYar sl Rl | 399 & & &
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Dol (ST ST, TTaRRHe foiTeg S 3R 10 Jrell db < &
P9 TSUd T8, ®d I8 | 918 d §ea’is & ar &l, e grF giH
& forg Uit 81 5, T8 ARWS & AR S @1 o, NS & T &,
3{T¢ IS & QN 8, AHTIg & AT 81 AT 318 USSR BT Sl §edRT
g3 g, 3 @ Wi SH 991 & folg U WitHe &1 uré g | 10 Il I
$S el a1 T | OfF AT AIGT off &1 WHR 3T a1 59 Fole
$ad H--9ddl gl -Tel, AT U 3R IR U & [HaH! &l &l
BT T8l 81T, 3! ARAl gaeTR SIHH &1 g1 s el gt afeep
g-ch QAT ITg GHA THT-USTd &1 Ia1d 81, UR dTul-AHeT &1 JaTd
g1, MGIaRI-HUN HT AT B, PUN-UAR -4 BT a1 Bl, T JAR-
PR BT JaTd g1, T Tg S P oIl soic Tal g, foaml & forw sore
Tl g2 af 10 Tl dop 39 S urdl = ag & =gl fovar, 394 g9l
P BT S fHaT, df T T8 T </ P SFd] DI S BT 8P ol &
| T U8 HFAT UYE H@3At Sff 8fR AT fad #3 ot & forw AW
YUYTH B G 8] 82 §H 3a- aul & §1¢ [haMl Bl gY 1 & |
3} dRE J /I |

ORI R, T IR A7 77id, ot T 31T T@T 8, Yy Ires
o7 &5 2 faaT Bd 8§, 98T T o h fHadi g |

20.00 hrs

A TP I, 9 Bl IY A ABR ST db, VT Pl I ol g,
g W g § 91 ol 3t 8, UHT HIs 1A el & | AR 3+t
IUSTS Y B, 98T oF BIdl & Jdl 8 Jbdl §, d8] »ad U
W $I 61 Wl Il & | P IR THT 81T & b Afe AR Wal & A
T G311 B, 3RS 1 g3 &, <l 77 H &1 BT UHT 31Tl § 3R AR
HOd ITH Tt ofdl & | 39 BRUT T Slecl-ofee! B el B &
fore St &1 g FRd §, BiICAgoR &1 IS Bd 6, BIHGA BT I

PIA 8 | ITH T St Bt BT T I18d 8, o & H I9g |
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Had Ul 81 S | 39 gl H o7 3117 39 §oic H gall 9R g9 T
AT B! §1d BId 8, T AT bI §1d HId & | §H Had © (b T b
fpR S RI-H1-IRT S 7, T8 Welsd oS § | dfd 39 gole | ggal
IR 7% famrE 2 Te1 ? & ufy fpeifier 91 arR &, =18 o1¢ o ey,
W-HLGE FAe Tl & o 98 WMBR Hicds o | A
YA STt A el [ SR Wdl &1 Sl U9a g, T8l Niadd &
IS 96 8, afe 39 IBT 9T, @ Il g o Rifasmd T T Iy
g, o TS # iR R ex # tw ez fowm w1 om fan g |
d8l Ye-URAC SAIH® Tal § AR 9P HRUT fHaH Bl QR ol
T, TOTAT 3R T[T B Bt B IAd Hed 8 3R IP! 3 G-
fA g8 € | I8 &l BT HH § | Th RG fbaHl B SRfAew
Wl BT R FETdT &1 & 3R IR T © fob off DiFebel-HicemgoRr
& PRUL, §1¢ & UHT P HRUT, TR P HRUT UTg fadiier & S
HAd 8Id ¥, ITH T &7 g1 HR Sffar oT | § 59 goids 9§ Sf1dl §,
g8l SCyR RF H TR URAT T &1 Sifethd ¥ W g | g8l T &l
Sifethd TR STt dt | 3R g8l SFiAd Wdt gifl, dl Hifdd-
B3R &1 gol ®H g 3R IR & IR [ 918 9 SR U &
g i, =g fagR & foa™ 8l 9Tg SIRWUs & foar i, arg STd
& M g, 3u g8 9aTt fr 3UH SH-3 TSI 82 3 IRWUs
H S gaifd WHR g, I # et & WeHR ¢ | 3l g7
YT D d1d &I, Soic DI &d DI, dl T AT ol AT 82
3aferT A1 ®el b 2014 H &Y, Fra &1 of F=1 YT Bl @, I 9
S g5 fEE a1 8, IHh! aoie § I ff it fewars & =gl it
g |

gfe & diew fawifad &1 910 SardT g | 39 IR §1d 8idl & al 314
H8d § [P JHA &d &, 891 ¢d &, PIS B gl Hd 8, MUD! B
femrs 3 | Y9 & Uoiaed 3! B femrs S H o s
TG &, TR Tl IHT & &I 11 gl § | gl H 3ol & 75 I1d
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are i, & ogf ¥ Uiwe g, 98t S urdf & fagR & gd gereE &R
b5 T Tg Yd T3 ot YITad 1 391G HTER § | g1 1 IR BIPHR
it fod 713 38, ST R 5 | & YITad T 3MTSTE offt HIIg & g Al
S PRI 39 MR e H HAl W | &Y IR o1pR S Hft e A
=t R, fooren d4t @ N TR off 1 W R B | g B O
PR EHl § | 3T M H 3ol & 75 I §Ie deb 3o g gl ot |

gfe 39 91 g1 ay 2021 H, TSI & 31 75 A1 916, A1
JYHAT oIt & g H a8l Xd a1+ gdl o s, af o1 fiud Tifaifad
BTH T8 B I8! 82 T TRIs! Bl I <@ o1 3R 781 g2 7 3y
AT T BT @G, af 3T AT &) 31y 81T fob ol ¥d &1
3qTe 81 X1 YT, Al ¥d &l ¢&- & fo1g Mgl # A HT Uid ard
! s ot | 3t +ft ¥ Ree tharw €, ST Yo 981 ® | & o same
T 3TAT g, 98 Ue URRTHT fefeae 8 | TRanzHd ke g &
91d, 30 AR f 98l Pz SWReFER o UT | 981 Id i Wod,
DIl T8l UT | 3T ST Biee ot i §7d 81 Bl SIS | dfea
3T W go1p | oF b1y fIeay 8, §F ulfeiefae didos g, ol
SN~ Blco §, &l Tdied f3emed €, Tiieer & gl-al diavs
2. ST BT Uh-Uh Pl g, TR § 3R IR B a7 b T B
AV B3I & | T TS & 70 ITd & §1¢ GHR AN BT Tg e
& BUd el Y, T 98 <@ el ar8d A2 Ife DI Hig THUT Tgl
did A @) fRUfG 7 781 8, afe a8 ek ae um ol R A9 8.
RT3 Bl AR UBSt T18T BY ¥ 18T &7, A a1 &7, TBd gl

3ot Hf BAR TN, STerer ot i fogR 8ik IIRws & T
g, 9 T, faceh o o foTg 319+ [RT &1 URT 33hReaaR fhue fhu gu
g | 3 ggl MW, 39 Ui I & S1en, e, I9h! Shara,
I RGan-fOaman, 39! fedpe S | 3 W gl o fiss
3ATh H TR gd 741 §, TRl g T g | ...(9aY™) g Iud
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us-ﬁdl& P! ST 8, l HRMTR H, %a‘a?fr BICI-BIET SATRT R T
3T 70 AT H & GG §1 D B P2 ... (SIIYH) Y FI T8l
DI P12 ... (@aYH) e 7fd Afdd F HAecl-ATSd pAfaerdel
3TTT |

oft Irofid UaTy ot UTes Ugi T8l § | U9l ol 9 RIamag el
3T | T BT 3MTUA AR A3 feaar & e, dfe o &t
e fo g8 Sl SiaIee g, Sl X & HPIad, Sl IS & JhTad Tl
TSI 3R 39 UM &1 g9 afe §H dieddsl & dR R B3, d bad
do-98 WUl Sy Mg, HERTY 3R oRId & ARN &I 8 T8 o
fF O CE, ARSI A ST M g g fF U ¢ | ... (au™)
1 3T ST Y

3o TRT & Aec-Aled Ul 38T 8 | TR a1 &, ogi T |
qiG g, d81 WIeeiol H 3ficaRe! & 1 § | UU T St 7 I
3qured R fear g | H 3Ud! §a1s, [ dal & Sald H 60 Iral |
AN Y- TR 71T, 3igia- gidl 38T fb SREs | 17 741 R T
qd 8141 ATfe T |

S TP YA IFH! AP Uieide g1 °iftd foar sk 98
A §T5d 7! 99 BT | 3(d IYh] HTH IS 81 T § 3R & el /
T A R gd 49 ST | 331 BICT-BIE 181 IR T HTH 3!
71 femrs 2 38 82 3y thun Tfa=ifad o1 Aol ISTd a2

3117 3T ASTh ISTd I8d & P 3T B! 3SH Sield 8,
ST W18 T 31§, MY fagwl & S 3T a1 ded & 3B 8, 3
feeeht H Ioifd ®d § 3R fewedt # IoHifa #3731 Raw=g
TN EU S | 3T 3T &F H Fo-Fs Uoided o od € 3R S TRIe
IS §, 98 Uid-cd Irall A U g foamer & Wl Si1d71 g 3R 39 anT
SaoR HYd J8d © fob 3T SITW, 3T SITQT, 31T SQ | afe /=g
T T off 311 39 T PR @ &€ ol Td & TR [hdH 39! dle
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I 78 SN 3R I AR OId db AR, dd db 9 ¥ & U Tl
i T8I Ig71, g TP I S fava g | ...(Taum)

20.07 hrs (Shri Kodikunnil Suresh in the Chair)

W, STgT dF ard Thidheek &1 8, AR Wd Idd & | SR P
ART © —Og SaM, o7 B 198 TRT ARt ot 7 fear ur, afea |
3{TUDH! TS, b ATl it Dl SY TN 1966 H g A | 311 I fobami
B CFIArS] P 1Y Siie & Il YR IRBR A -1 H1H P
98 IHY YT, H 98 HH 9&dl g o 9 2004 § a8 2014 d% YR 16
3, Igi fpari & foru i dR R o far, dfed te J@:t & A
T T gl ©, Fifb STd db UL HAt 3MTTP 1Y =1 8, dd T 30
S8d 8 PR UM & RUT AT BId © |

35T 39 §oic § S P 91d § | 'S SaH, 59 faH, 59
o ST AR S | TS Tfe Sty & S & 3a=adhdl & ol
forami ! it S ST & fore Miefed fosar sim ey, forad 9
U BUA I 8T B UT, Bicarser Ht ¢ urg, forad 9 erarolt
1 URYR IUYNT DR UIU, DICATRID] DT STIRTHR U | ...(HdYUT)

ft Wl Hed (@) : AT R U8 AT YU HT Sft T AT T
| 39 S H 80 Ufawrd feam Aifca A § | ...(saaym) 37 forg
S coHarel YMaE ay 2047 H T, Td THART IRl Afere=H

BITT | 311U T8} 91 B8 38 62 ... (SAIUM)

1. Jorg Jragard (UFSH IWRn) - 98 YT 9 ©f I | ..
(CECEIR)

sft frieTet R smeeft =g, s gt © 1 ...(maum)
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1. fARreTa ga : IHufd welay, 39 svie # fa w3t ot 3 ®e1 8 fob
use of kisan drones will be promoted for crop assessment along with

digitization of land records, spraying of insecticides and nutrients. dg
3T goic H § 3R T8 31 T & SN | OfF Folc SHTHIH &l
UUR 3T ITd 3{TUT, df §H Bgl-dgl 9T Uleide [hU, a8 HI FaraT
SITQI, Hifch T Phad °IvuN g1 & | HIGH it & soic H BHis Giyol
Tl BIdl , Sicd B $HY a1 W, TS R @H §9dT1 § 3R
3aferT 399 9@ i & | Hifac! b &t i ad 8 | H Uss
Zdlh U ST HIgd TS HR Sl b HIAYUT o HRUI Ugh dgi AT §
| PRI BT P HRU o TRE ¥ < I W AR §, ITP! aolg J
TIHT G Ipd, HToois d¢ § | Thd, HIoS 96 814 &b HRUT 3
&l el § fobdl IR SRR 311 T el g1, difcb TRid §=di IR Jad
STaT 3R g3 8 | SUPT HRUI T8 & fob ¥ oy waivHa fSfeae ¥
3{TAT €, I8 o1 it I8 81ad & b 450 a1 5571 & d1d BITST, Iex-c
g1 A3 R §1d el &R IHhd g | OfF 91d 81 Fal & gPbd g dl Mal
T 9= B A UG bd g K i d Farel 78] I« 3! § |
qﬁwﬁuwmﬁﬁmﬁaﬁﬁ 31U+ §olc H Universalisation
of quality education ﬁ?@ﬁﬁ%ﬂTm@me
& TTHH I 3R 9 0 I od dae B Ugs Hrs ol 9b, 54 Hi
o § @1 ¢ | Soat aias &t &1 oft § fob o forg Rl et g am
3RS 3Tt §, 9at bl B Fobd g | S ANTT wiadoiel §, off Wi
oS §, 9 digois A8t off fob 3Maat SRt # 8, S HISTgR! 3R
ISR HIYT 6T Igd §S1 JaTd =Id 381 ¢ | 31T AT fh 30 9
UgTs o M §¢ Thd §, I8 39 Joic | (&1 7T g, ol T T8 §olc
el o foT =181 8, TRI9 o=l o o 81 82 49 9 o1 &1 Bl § fob
IRTE WHR = SR H1A & 1 Iidl # oy FHed T BT gl
fopar, S/ R ¥ IRYS & 9= Ug | &, 98 VU HY Iy
P S | 98 UU TR AIpaHT &F sl & Saay g3l | Sl ART faei-9
T 1 oy SR 8, & 91 =I1gal § b SISt 61 U UTaR wiie ;R
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T &7 H 311 8T § 3R T I ANl bl Hel fob MU Y WY &
foTu e PIT, IT6T IRT BT IRT U1 A1 HogAR | form ok
3T 98 R IRTS & §] DI, TR §= Pl UGl g1 & | 3T 30
GIugaem &1 91 81 B, T 3T 69 B9 & Sy P a1d
ol S, T U Bic-U [USS Saldh Dl d1d g1 Hl b Mg 4
RN IRTGS PI, T o P! o= iG@r Tdwar g | 3111 I8 RguRE 8 8l
1 HRUT A G T S DI Tar o7 fh BIET-BIE o8 & <!
B Il M IGMT 8, ) T8 SRS § SN 39 doic A 351 U H1H
fharg |

eI, U §1d R R A A0 B g | SUH §gd 991 gl o [
TS BOIR BRIS ST fGU UG | BT Hedl g CIct il 3R M Pis
fapr g =g g | .. .(UAY™) HEIGd, AR THI H I 10 fiHC @1
gy fauer 3 & foram 3R gyl Sft 3y i 39 99 gt e g o |
31T e IR TR 31T, Td J AR YHT HI3C HIfMT | g Sl bl &
I Y U BT JaTd §, T8 31T dob 3MHR] BT 81 T6T ¢ oI 19 Ieg &l
ad N s g8 Ie b U § ol 3R B | T8 O B TR 1 "] Ao
g, I8 99 &1 9a1d g | 399 gfdh Iod INBR 34d1ed 8, oY b
oita el faggdieor aier & SR urdf 3 9 i ude Tig &Y
AR BTS IR ¢ 3R Faacihde H U1 fordr for T Y & argH
ST 3R S Sidied uRaR g1, Had I &l HaRA HerT |
ddiud & IR # W T HeHl H g1 9redl § SR 9T HaAt oft o
Jdl B He B Y |

b BT & Th §s Adl 7 Jo! dId Dol b 23 BRAS RN Bl
A RIS YT ¥ SHWR IR ol | I8 3=ST T © fb ?Y areA
Ja A8d 3R 4t Hgk Head Ied §6 U g | SR - 39 o
3R A1 P gead & fou IR HHfeTl 9415 | TS degddr Bl
a1, forgapt Rurd § siman fos 59 aRg &« 81 TRId 714 S | g
T GRAT &1 HACT 541, for dhal fob TRId 39 e 9 Feiia gl
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| 73U had odT 8T § fb AN ! afe J& 3R Sa ST g,
dl I° SO Urel ¥ UReH1 a1fg¢ | 39 dlg dis) % B!
§Ts, S e TS & SR # quh | 9t dicw Rig sreeqatern
SO & |

Hglcy, BHN I8l el Oidl g fb <sarer Snft, 73 Iue’ 161
Uit &t Rufa a8 it fr I9H Slaex #9HIed Rig 98 seHIbw,
Hicw Rig SEAarerdl 314 Urs-¥ BIC IHFIHE, TG IS ATed
3T YIS B FPHIRE ¥ | ...(Fay™) H we Ht off 1 g a1d
B IQIE | A1 At gHIe Rig St gur 631 Jai 9492 ... (TdYH) o9
Hiew Rig seearfern HHS a1, a9 39 Tt & | AT 19, § I8
g Y1 § & w1 wHivE | 4t Aice Rig srecqarferar & Aga | g4
dHT HAHC & TAgHE & ol U SR S 3R I g 79 T |
gfe 3ifq Repre 3mu 32df Naié ugar argd € df gHRI HHL B 324
YOI 31y ug Tifoie |

SHRI DAYANIDHI MARAN (CHENNAI CENTRAL): Sir, the hon.

Member is taking names of people who are not present in the House to

defend themselves. ... (Interruptions)

ST, fAfRreid ga : Tgiey, ITH 3 Raprs it ger fued, st AR
Jopel f, 3 FgT U1 {6 89 U ST 41d © 3R 3P 918 1Y &
! DI B & fop [HTH T8 T 34T, e #A g8 el | 3
Y aad AT ¥ SR I B & UIE ol ¥ | B A TRIaT 3R TRidl
1 S HTh IS BT HH BT, g8t ITH! [T a1 g |

oitg e faqgdieRor & 9 IR 3514 T el & Sff foeiel dl,
I 9 fopaare, 16fpaare 3R 25 fodde &I SBIR TR |
fRufa O 8 7S 6 IR & IR a1 Y ) 81 7T AT ot TTE a1 3Ry A
3! ST foraT | I8t BRUT g - <3ruq fed ¥ wifw e fed & g1
H | 'SR U8 g © [P fhdt & TR H UM gl S (3T g9
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25 Tl BT Ueh JUAT W1 § | SATSIE! BT 3Hd Helddd © | 75 I T
gU § 31} 100 IS §1& SART <= AT I, Mid, RIS 3R U sl &t
Ry it gift, U1 W1 89 AT U T S & g H S| §
| ITg ¢ BT JaTd 81, ITe WIe-3U T JaTd g1, TTg HA T aTd
g1, dTg UtuH Tfa widd &1 9ard g, 891 IHT &I J8d e &1 T
fharg |

HEIed, HIUY Uref = off g8d $HR P ic fhar o7 | ¥ g
HHR B TP A1 I Hd gU HUH! ST JHG HTI-

‘TR Ui & -d S Tal, G 3 8 b e Wt e a1 T8t

S5l Wecl & I T A UYT F31 Sf b 59 Joic T gaYA
PRATE | 517 fg=a, o9 YR |

SHRI DAYANIDHI MARAN: Hon. Chairperson, Sir, thank you for
giving me the opportunity to take part in this discussion on the Budget.

It 1s one of those moments, when a serious discussion on the
Budget, such an important document, is taking place in the House, we
find that the hon. Finance Minister is not present. An hon. Member from
the principal Opposition Party spoke, the hon. Finance Minister was not
present. Leave aside that, he is a Congressman and they have no respect
for Congressmen ... (Interruptions) You know probably the BJP has
scant regard for Congress and the entire proceedings, from the reply of
the hon. Prime Minister to everyone’s reply, there is an attack on the
Congress. Their own partyman, Shri Nishikant Dubey j1 was giving a
lecture and the hon. Finance Minister, Smt. Nirmala Sitharaman ji is not
here to take note of what even her own partyman is saying. It is a ...
(Not recorded)
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(DR. BHAGWAT KARAD): [ am part of the Finance Ministry. ...

(Interruptions)

SHRI DAYANIDHI MARAN : She is your principal. She is the Union
Minister...... (Interruptions) It is an insult to us. It i1s her own
presentation. She has presented the Budget but she 1s not present here.

Dr. Dubey, she is not here to listen to you. She has no respect for her
own partymen because probably she 1s not elected from Lok Sabha. She
1s a Member of Rajya Sabha. Sir, she has no respect for Lok Sabha. ...

(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF CULTURE (SHRI ARJUN RAM
MEGHWAL): For your knowledge, I want to mention about Short Title
and definition of a Minister. It is there in rule 2 of Chapter I. ...

(Interruptions)

““Minister” means a member of the Council of Ministers [and
includes a member of the Cabinet], a Minister of State, a

Deputy Minister or a Parliamentary Secretary;”

(Interruptions) He 1s MoS in the Ministry of Finance....
(Interruptions) The Finance Minister was in the Rajya Sabha. She is in
a press conference. She is coming. It was a practice in the House

also.... (Interruptions)

SHRI DAYANIDHI MARAN : Sir, with all due respect, respect for the
House is most important. We are Lok Sabha Members. Each Member

represents nearly 12 lakh people of our constituency. Sir, she cannot be
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here but she is in India Today Conclave talking and debating about the
Budget. She should be here. ... (Not recorded) ... (Interruptions)

HON. CHAIRPERSON: Shri Maran, you kindly speak on the Budget.
... (Interruptions)

SHRI DAYANIDHI MARAN : s this the way she treats the Members?
She should have respect for the House. Is India Today important or is
Parliament important? ... (Interruptions) If she can bunk, and if she
does not take us seriously, what are we here for? ... (Interruptions) Is it
because she is not being elected by the people and she is a nominated

Member, she has no respect for Lok Sabha?

g1, fAfRrwia g9 : 7Eiey, Uid dis-c A ey Tef 96 gU e |I...
(odaYT)
ft i Rig: MUt 919 Y4 & AT T 3MUdh AT &al 87 ...
(ddHT)

SHRI DAYANIDHI MARAN : I am talking for you also, Shri

Nishikant Dubey. She was not here to listen to you also. Your Minister

was not here to listen to you. She has no respect for the BJP also.

HON. CHAIRPERSON: Shri Maran, you will lose your time. Please

carry on with your speech.

... (Interruptions)
ot MRa MMNS (HAER) : I SIIGI AUl § ... (TTYTH)
TAR SATG] Hedqul € | ...(aem)

HON. CHAIRPERSON: Nothing is going on record except the speech
of Shri Maran.
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... (Interruptions) ... *

SHRI DAYANIDHI MARAN: Sir, we are appreciating the Finance
Minister’s dedication to ensure that the Budget is known to the entire
country through the television but not to sit in the Parliament. We

appreciate it, Sir.
HON. CHAIRPERSON: You speak on the Budget.

SHRI DAYANIDHI MARAN : Sir, let me say that the Finance
Minister’s speech of the Budget, over the years, has been reducing by 15
minutes every year and this year, she has made sure that her speech
about the Budget was only for one hour and thirty minutes and she was
in a hurry to look at the clock to ensure that the Budget ended very soon.
I do not know the reason. Probably she had to go for a TV interview. ...

(Interruptions)

At the outset, let me term this Budget as an anti-federal and anti-
people Budget and this Government has completely ignored the welfare
of the people. The total expenditure for this Budged i1s pegged at Rs.
39.45 lakh crore. There 1s a huge deficit of Rs. 16.61 lakh crore which
they are going to borrow. Straightaway, the Finance Minister has said
that she is going to borrow more than 50 per cent of the Budget estimate,
and literally, she 1s going to sell, and she 1s going to beg. This is what
one can say. Of this, interest payment is about Rs. 9.40 lakh crore; the
capital expenditure is about Rs. 7.5 lakh crore; the establishment
expenditure 1s about Rs. 6.92 lakh crore; Defence is for about Rs. 3.85
lakh crore; subsidies are for Rs. 3.18 lakh crore; grants for States is just

ten per cent of the Budget and it is Rs. 3.17 lakh crore.
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For pension, it is Rs.2.07 lakh crore. So, all that remains for other
development expenses is a paltry sum of Rs.3.36 lakh crore for the

development of this country.

Sir, the Finance Minister was so generous in thanking the middle
classes who pay the taxes. What did she say? “Thank you. You have
been good taxpayers. I am not going to make any change in tax limit for
you. You end up paying the same tax. There will be no benefit for you.
COVID or no COVID, you are there to pay taxes.”

The middle classes were expecting a lot. For the last two years, it
has been very bad for the middle classes. They have been suffering due
to COVID. Although, empty promises were coming from the Treasury

benches, nothing really came out of it.

Sir, another interesting subject is agriculture. The Economic Survey
and the Budget have failed to address the elephant in the room; they

have failed to address agriculture.

After burning the fingers with the three farm laws, you have not
paid any attention to our farmers, even though we thought that five
States’ election might impress you to give some more subsidies to the
farmers. Sir, I would like to say that the Finance Minister had promised
us that in the year 2022, she will double the farmers’ income. We are in
2022. We are waiting for this. You have not taken any accountability for
the agricultural sector’s demands like MSP. You do not want to address
the 1ssue of MSP or other solution concerning the lack of remunerative

prices, unfair markets and rising input costs.

Sir, the Finance Minister has announced new tech, hitech drones

that will review the crop assessment, digitization of land records, and
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spraying of insecticides and nutrients. But, there is no uniform national
level policy for supplying of maps and other information required for

developing such technologies.

In this Budget, the allocation for rural development as percentage
of GDP has declined from 0.62 per cent to 0.54 per cent this year. The
allocation for food subsidy has been slashed. Since procurement of
wheat and rice is not likely to come down, the Government seems to

have decided to access the stock in central pool.

Sir, there are no welfare schemes or compensation for farmers who
stood outside our capital for one year, fighting to withdraw the rules.
You have not done anything for them. What was the response to a
question by MPs on this 1ssue? The Government has replied that it has

no data how many farmers had died.

Sir, I would like to quote my hon. good friend, Dr. Shashi Tharoor.

*,M

Last year, he quoted, “ ‘NDA’ means ‘no data available’ ”. Whatever we
ask, there is no data available. When we asked about the migrant
workers who lost their jobs, who lost their lives in 2020, they said that
there is no data available. When we asked how many frontline health
workers have lost their lives due to pandemic, the Health Minister

announced that there 1s no data available.

In 2011, caste-wise Census was taken. Why do you not give us
data? They say that there is no data available. But if you want
reservation for the economically weaker sections, you can pass it

without any data and substantiate your stand in Supreme Court.

So, on a wide range of data regarding security, GDP or anything,

the answer we get from the Government is that there 1s no data
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available. If you have any data, please share with us. You are worried. If
you give us data, we will ask you uneasy questions for which you do not

have any answers.

Sir, take the MGNREGA situation. The largest rural employment
scheme has been pegged down to Rs.73,000 crore, Rs.25,000 crore
lesser than the Revised Estimated for the current year of Rs.98,000 crore
despite the fact that the Economic Survey actually provided evidence
that the demand for work under this Scheme even during the current

year continues to be higher than the pre-COVID-19 level.

Sir, our Chief Minister, Shri M.K. Stalin pointed out that reduction
by Rs. 25,000 crores shows the Centre’s poor thought process on this
that they do not want any single rupee to remain in the hands of the poor
people. Is it due to lack of funds allocation, or i1s it that new

announcements for States are banned?

Sir, despite our Prime Minister making huge statements in the
international conferences about the Climate Change, about the
commitment India is making, from where he is going to get the money,
he has never announced. When we ask, there is no data available. We

appreciate him in regard to the Climate Change.

Sir, | come from Chennai, Tamil Nadu. We have been voicing our
opinion that Chennai has been facing the worst climate change. We have
been getting unseasonal rains. About 74 per cent more rains and floods
have occurred there. Our Chief Minister had written letters asking for
funds, but there are no funds available. There is no data available and

there are no funds available.
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Sir, if the same situation had happened in Gujarat, even before
anything happened there, Rs. 500 crore would have been sent there for
Gujarat. My founder Arignar Anna said: ‘Vadakku Vazhkirathu Therku
Theikirathu’ -- the North is prospering and the South is not getting any
respite. Why are you doing this?

Sir, they made announcements during the COVID. Where do the
diamond merchants come from? They all come for Gujarat. For Gujarat,

they have announced just five per cent duty on diamonds.

What is happening in Tamil Nadu because of this pandemic
situation? Everyone knows that Tiruppur is a Capital for garment
manufacturing industries. Exports from Tiruppur have been world
known. It has more than 15,000 SMEs, producing factories in the
Capital City of multi-billion dollar garment industries with international
significance. Every successive Government has been ensuring that the
garment industry goes on. But during the COVID lockdown, there was
an unprecedented rise in price of raw materials and inadequate
infrastructure due to lack of concerted polices. The Union Government

just ignored it.

In the previous AIADMK Government and the Modi Government,

we saw 50 per cent of these garment industries closing down.

Sir, immediately after coming to power, our CM, Thiru M.K.
Stalin had assessed the situation and realised that if this situation is
allowed to continue, it will kill the exports and they will be losing their
net worth. So, he wrote to the Union Government for a slew of
measures that could have supported the garmenting industries. What did
we ask? We asked for removal of tax duties, take stringent action to
reduce surging yarn price. Cotton is coming from the one major State,
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and it 1s from Gujarat. That is reason we asked the Union Government
to take some efforts on that. He also asked the Union Government to

study the global scenario on garment industry ... (Interruptions)

DR. SANJAY JAISWAL: Sir, how much time has been allotted to his
party? ... (Interruptions)

AN. HON. MEMBER: He is the only speaker from our party ...

(Interruptions)
HON. CHAIRPERSON : He is taking his party’s time.
... (Interruptions)

HON. CHAIRPERSON: Hon. Members, please take your seats.

Otherwise, your party will lose the time.
... (Interruptions)

SHRI DAYANIDHI MARAN : Sir, this time of disturbance should be

taken into account, and I may be given extra time.
HON. CHAIRPERSON: Yes, please continue.

SHRI DAYANIDHI MARAN: Mr. Jaiswal ji, I never knew that you

like my speech so much. I will talk for long! ... (Interruptions)

SHRI BHARTRUHARI MAHTAB : Sir, three days have been allotted
for discussion on General Budget. Can any Member stand up here in the
House and ask, how much time has been allotted to that party? ...

(Interruptions)
HON. CHAIRPERSON: There is no point of order.

DR. SANJAY JAISWAL : Sir, I am on a point of order.
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HON. CHAIRPERSON: There is no point of order. Please sit down.
... (Interruptions)

HON.CHAIRPERSON: Hon. Members, please cooperate with the
Chair.

... (Interruptions)

HON. CHAIRPERSON: Jaiswal ji, you are a senior Member. Please

sit down.
Maran j1, please continue.

SHRI DAYANIDHI MARAN : Sir, the House should be set in order.

... (Interruptions)

Our Chief Minister, Thirui M.K. Stalin asked for removal of tax

duties. Stringent action should be taken to reduce the surging yarn price.

He asked the Union Government to study the global scenario of the
garment industry and support our Tirupur manufacturers to compete in
the international market and to appoint a separate welfare board and
integrated scheme to support lakhs of garment workers. What did the
Modi Government do? Sorry, what did the BJP Government do? They
did nothing. They did nothing for Tamil Nadu. ... (Interruptions)
Jaiswal ji, you are not supposed to discuss with each other....
(Interruptions) The reason why I am talking about Tirupur is not to
pinpoint at Gujarat’s growth for which you are trying to take all the
taxpayers money. The reason why I am saying this, Sir, is because there
is a dangerous situation to arise. If you take our neighbour Bangladesh,

they are surging ahead of us, of India, despite India having a natural
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advantage in this industry simply because your Government failed to

address the issue of Tirupur.

Once described as a bottomless market by the US Secretary of
State, Henry Kissinger, Bangladesh is emerging as a bull economy
outpacing India in many indices of economic or human development
and it has a good Government support for the garment industry. Their
per capita GDP has also surpassed ours in the garment sector. There is
something which you have to know. The Finance Minister has to realise
this. In 2007, the per capita income of Bangladesh was half of that of
India but it will overtake us in per capita GDP once again in 2025
according to IMF, and World Economic Forum’s outlook. This is a
serious situation and that 1s why I am trying to get your attention but you
do not want me to speak out because it hurts you when 1 tell you the
truth with disturbing data.

Sir, again, as I said, you are not respecting the South, there is no
fund allocation for any project proposed by the Tamil Nadu
Government, especially, for new railway schemes in Tamil Nadu. How
can we accept ‘One Nation, One Registration’ proposal? It infringes the
rights of the State Governments and betrays the guiding principles of the
federal structure of the Constitution. Though the proposed allocation of
Rs. 1 lakh crore on the basis of cooperative federalism appears to benefit
the State, the fund will be spent on the Prime Minister’s Gati Shakti
Plan. In the plan, in the name of allocating funds to the States, the
Union Government will spend all the money. They will say: “No, we
are allocating the fund to the State. You will be spending it.” What are

we supposed to do? This is a mere eye-wash.
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The Union Government has not taken any effort regarding the fiscal

deficit.... (Interruptions)

HON. CHAIRPERSON : Hon. Member, please address the Chair.
Please, do not listen to anybody. Please address the Chair.

... (Interruptions)

SHRI DAYANIDHI MARAN : Sir, the Union Government has not
taken any effort regarding fiscal deficit of the States. It has only allowed
a fiscal deficit of 4 per cent of GSDP for 2022-23, of which 0.5 per cent
will be tied to power sector reforms. This will be absolutely critical for
States like Tamil Nadu which is offering free electricity to benefit the
farmers. The States should be allowed a fiscal deficit of 5 per cent of
GSDP without any condition. This 1s the need of the hour. The Union

Government is infringing the rights.

All the money which is collected from the States are given to the
elder brother. The Central Government has no financial sources of
revenue. All the revenue comes from State sources. We trust you. We
gave it to you but what you did, you did not spend it on us. You pretend
to listen to us. You have meetings, but only selected States get the
funds. The developing States like Maharashtra, Tamil Nadu, Karnataka,
Kerala, Andhra Pradesh, Telangana and Odisha are feeling the brunt and
most of the States are non-BJP states. If you are a non-BJP State, there
will be no development. If it 1s West Bengal, nothing will happen. If it
is Tamil Nadu, nothing will happen. Sir, the Finance Minister, who is
not present here in the House, has said while giving an interview to
India Today channel that India’s economic growth, in the current year, 1s

estimated at 9.2 per cent, the highest among all the large economies.
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Sir, but the same Economic Survey, which she presented, is more

cautious with an estimate of only 8 per cent.

Sir, this is a story which we just all like to talk about. In India, we
are seeing that a very few seem to be enjoying the growth that the

Government is talking about.

Indian billionaires increased their wealth by 35 per cent during the
lockdown, whereas the middle-class India is estimated to have shrunk by
3.2 crore people, and 12 crore people were pushed back into poverty,
according to reports. So, who has really benefitted? This is the question.

Someone has really benefitted.

Sir, the BJP saw a growth of its fortunes. The BJP declared its
assets worth Rs. 4,847.78 crore in the Financial Year 2019-20, the
highest among all the political parties, which is up by nearly Rs. 1950
crore compared to Rs. 2904.18 crore which you declared in 2018-19. ...
(Interruptions) Sir, we would like to know what their recipe is. If BJP
has got a good recipe, we request the BJP to share that with all the other

Parties. ... (Interruptions)

DR. NISHIKANT DUBEY : Sir, I have a Point of Order.

(Interruptions)
HON. CHAIRPERSON : Just a minute. What is the rule?
... (Interruptions)

DR. NISHIKANT DUBEY : Sir, it is Rule 369. It says:

“A paper of document to be laid on the Table shall be duly
authenticated by the Member presenting it.”
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31 el fb Pifas wra H fafera 30.5 e 3991 U 8
| 319 39! 3fAfThe B & folu HigT |

ORI AT I8 § [ a8 SR & aR H Sl #8 38 6, I8
Gt St 3R v ® i 100 TR¥e § SreT aftarg &l fiear g | g9
34 TRYC AT 8 | 89 f98R 3R IRTS W 3M1d § | S &1 IRT U
AAeTg, HERTY SR oRId B 1818 | UM gARI G RAAd § |
31T ! Tl AR 3fiafede #x & iU &gy, T8 af 3o+ ard
d19g A & fu Hge | ... (au™)

HON. CHAIRPERSON: Your point is not relevant. Shri Maran, please

continue.

... (Interruptions)

SHRI DAYANIDHI MARAN: Sir, the rise in fortunes of the top 100
billionaires since the lockdown in March is enough to give everyone of
the 138 million poor Indian people Rs. 94,045 each, according to
Oxfam’s ‘Inequality Virus Report.

Sir, the wealth of the top 11 billionaires in India, who made
money in the pandemic can easily sustain the MGNREGA Scheme and
the needs of the Health Ministry for the next ten years. Sir, at this point,
I would like to ask this. ... (Interruptions)

Sir, at the outset, I would like to congratulate the hon. Finance
Minister for the great Indian sale. The Air India has been offloaded. You
undersold the Central Electronics Limited which was developing critical
frontier technologies for defence and space, and was of strategic interest
to India. The strategic partner for Neelanchal Ispat Nigam Limited has
been selected. You are planning for the Initial Public Offer of LIC in the
March quarter. Next, in line, there are BPCL, Shipping Corporation of
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India, Concor, BEML projects. ... (Interruptions) Sir, I am the only
speaker. ... (Interruptions) Sir, you are stopping my flow.

(Interruptions)

Sir, next in line, there are BPCL, Shipping Corporation of India,
Concor, BEML, Project & Development India Limited, Engineering
Project (India) Limited, and Container Corporation of India Limited. All

of them are listed for sale.

What an achievement! This is done following the PM’s statement
in February last year. The Government has no business to be in business.
The FM is taking it in letter and spirit and ensuring she is selling
everything off of the PSUs. I have a serious question to the Government.
The Parliament has to be respected. While the Finance Minister comes
and addresses the Parliament and informs us about the sale, she should
also inform us about the investment the Government of India is making
on the tax money. On the one hand, you are selling and on the other
hand you have taken 34.8 per cent stake in Vodafone. Whose money 1s
that? It is our tax-payers’ money. You have also taken a stake in Airtel.
Whoever does not pay money to you, you take their stakes. Why are you
only doing for the rich people? There are so many Indians who lost their
business because of the pandemic. There are so many people who have
not been able to pay their loans for the houses and they have been
pushed out of their houses. Why cannot you be equal partners in their

sorrows also?

I think the Finance Minister should give a White Paper on how
and why a decision was taken. Are you being like a Temasek of
Singapore trying to invest there? You should be clear on this. The

Parliament is not informed, like she is missing in action in the most
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important crucial Budget debate and the Finance Bill. She should have
informed us that she is investing this money in Vodafone. This is the tax-

payers’ money. ... (Interruptions)

Again, I would like to say about the railways. Sir, look at it. They
get very upset when I say all the projects are going to Gujarat. The
Indian Railways is investing about Rs.1.37 lakh crore in the Vande
Bharat trains, which is in three segments for three years. If we really
look at it, it 1s around Rs.40,000 crore a year. But the Finance Minister
has made 1t look as if it is a very good project. You have made a huge
investment on the bullet trains which are connecting Ahmedabad and
Mumbai. It is not Mumbai. My dear friends, do not get fooled. It is for
Ahmedabad. They want to do it. You are spending money. We welcome

it. Some investment is good. But [ am asking one thing.

The Rafale deal has cost us Rs.58,891 crore. [ am not talking bad
about it. I am not going into the controversies. Do not get alarmed. I am
not going to talk about that. India has pumped nearly Rs.60,000 crore
into the French economy by the Rafale deal. I would like to ask you one

thing.

The IT golden triangle in South India is Bengaluru-Hyderabad-
Chennai. This is the golden IT triangle which creates a lot of money.
Why cannot you ask the French to invest on TGV which is equivalent to
the bullet train, and put a high-speed train route in South India, which
will be of so much of use? Is it that you are investing? Why cannot you

ask them? ... (Interruptions)

Sir, | am concluding. I am done in five minutes. I have nothing

morc.
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Again, here also it 1s the same thing. You see the amount of

money which is being given to the GIFT city. You are investing so much
of our tax-payers’ money on the GIFT city. Even now the Finance
Minister has announced huge relief to the GIFT city but the GIFT city

project is not taking up.

If you have put that city in Mumbai or Delhi or Chennai or
Hyderabad, it would have been a huge success. So, useful resources are

being lost.

There 1s one question which I would like to ask the Finance
Minister. ... (Interruptions) No, Sir. | have got three more questions and
then I will finish it. I have got 30 minutes’ time. ... (Interruptions) Right
now, the Home Minister has also come to listen to my speech. So, I
would like to make the best use of it. Since the Finance Minister has not

come, the Home Minister has come.

The Finance Minister is so dedicated to make sure that every
product is made in India. Sir, we appreciate that. So, what she does is,
she puts 20 per cent duty on umbrellas. My Kerala friends, you are the
users of umbrellas. She has put 20 per cent duty on umbrellas but no
duty on the parts which are made to make umbrellas. So, what she i1s
trying to say is that the manufacturing of umbrellas, after so many years,

should be made in India. Is that the real thing? Is that going to happen?

The reality is that the umbrellas will be assembled in India. They
are not going to be made in India. If you really look at this, the trade
between India and China has increased to the tune of 125.7 billion. The
deficit i1s 69.4 billion. There was a growth in the year 2021. Our import
has increased by 46 per cent. Do you know the reason why I am saying
this? ... (Interruptions) Sir, I am going to wind up.
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Sir, I will just wind up my speech. At the end of the day, we are
totally depending on Make in India.

Sir, we are talking about NEET. In 2017, when the Finance
Minister was present in Tamil Nadu, she made a statement that she is
supporting the exemption of NEET in Tamil Nadu because the rural
students are not benefiting from it. It was Nirmala Sitharaman’s Press
interview that I am reminding her of. This is the same thing that we are

doing. It 1s time that we should go forward. .... (Interruptions)
HON. CHAIRPERSON : Please conclude.

SHRI DAYANIDHI MARAN : Sir, I am given 30 minutes time. ....

(Interruptions)
HON. CHAIRPERSON: But the time allocated to you is over.
....(Interruptions)

SHRI DAYANIDHI MARAN : Sir, 10 minutes ended up in disruptions.
....(Interruptions)

HON. CHAIRPERSON: Please conclude your speech.
....(Interruptions)

SHRI DAYANIDHI MARAN : [t 1s a very serious issue.

I would like to put a question to the Finance Minister. She says
that 5 per cent of the USO funds are going to be used for 5G technology
development. As I know about it, the 5G 1s going to be a homegrown
technology. But instead of the companies paying money for it, the USO
fund being allocated for it. The USO fund is only to make sure that rural

India gets telephone connections and free internet. That money is now
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being used for these companies. That is objectionable. Even there was
no mention of BSNL and MTNL. Today, what is the status of 4G? Are
you going to give 4G to BSNL and MTNL? There is not a word on it.

At the end of the day, I would like to say that States make India.
Prosperous States make a prosperous India. I would urge the Central
Government not to be biased against States, and please be generous with

all States, especially the States which are not ruled by the BJP.
Thank you very much, Sir.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, I
expected and it would have been better had the Finance Minister been

present at the time of the Budget debate.

Sir, this year’s Budget is of Rs.39.45 lakh crore and the total
receipt is of Rs.22.84 lakh crore. So, it is a deficit Budget overall. I want
to draw the attention of the House to what has happened to the previous
year’s Budget as well. It was a Budget of Rs.34.83 lakh crore and when
it was revised, it increased by Rs.37.70 lakh crore. Do you know, Sir,
why was it lifted when it was revised? Here, an amount of Rs.51,791
crore was made towards settlement of outstanding guaranteed liabilities
of Air India, including from capital expenditure of Revised Estimates.
The amount of Rs.51,000 crore was taken by the Government to make
TATA’s passage clear, and Air India was sold to TATAs for only
Rs.18,000 crore. It was mentioned proudly in the Budget Speech. It is
not my quote but it is a quote mentioned in the Budget. So, I think this
portion of the Budget should be described as ‘the joke of the Budget
2022-23°
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Sir, this Budget is presented by saying “Prime Minister’s Vision
for India @100.” 1 consider it as a pious wish. It is a Budget of grave
disappointment. It contributes nothing to the common people — 1 will
come gradually to it. It is long on promises but short on effect. No sign
of overall reform is reflected in this Budget. I will describe this Budget
as a ‘Sell India Budget’.

Air India is sold. The name of Neelanchal Ispat Nigam Limited,
NINL has been mentioned in the Budget speech. It would also be sold.
LIC’s public issue is going to come. So, it 1s also proposed to be sold.
What is happening so far as the public sector undertakings are
concerned? In our country, there are navratna type of public sector
undertakings, maharatna type of public sector undertakings, ratna type
of public sector undertakings, mini-ratna type of public sector
undertakings, but this Government is in a mood to sell out all the public
sector undertakings. Mr. Dayanidhi mentioned the names. So, I will not
mention the names in details. Why are they doing it? We totally oppose

the 1dea of this Government to disinvest the public sector undertakings.

We totally oppose the sale of at least the profit-making public
sector undertakings. What is the reason for which the Government is
going to sell out a portion of even the LIC? LIC is a jewel crown-asset
of the country. LIC is the largest asset manager of this country. Its assets
are of about Rs. 31 lakh crore as per the balance-sheet, which 1s about
the balance-sheet of SBI — Rs. 39.51 lakh crore. The balance-sheet of
LIC is equivalent to the amount of Central Budget. The Central Budget
1s of Rs. 35 lakh crore. So, why should we touch such type of a sector?

Today, banks are in an uncertain position. People are keen to

know what will be the fate and future of the banks of this country, which
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were once nationalised by the great leader, Shrimati Indira Gandhi?
Now, does this Government have a thought or idea to go for
denationalisation of banks? Does it want to hand over the banks and the
LIC altogether to the private people? I apprehend that the basic
economic policy of the Government is going to take completely another
shape. All attempts are being made to see that all past records and all
past history are lifted. These issues can be taken up. I apprehend that
banks, LIC and also the nationalised coal mines can be given to the

private parties.

Now, I come to cryptocurrency. How will you introduce such a
currency in a country like ours? Cryptocurrency is a risk. They are going
to introduce a Bill in this Session itself. It 1s a gambling type of
currency. People are not aware of what cryptocurrency is. They will get
it passed without sending the Cryptocurrency Bill to the Standing
Committee. This Government has the habit to introduce the Bill and get
it passed without a discussion. In this case, I warn from the very
beginning. What 1s Digital Rupee? We all have to pay serious thoughts
and ideas to this. The hon. Finance Minister has to explain about it.

Then, Sir, unemployment 1s at a skyrocketed high.

Shri Adhir Ranjan Chowdhury was telling the other day that it has
come down from two crores to 60 lakhs. That is your commitment in
this Budget. There is no increase for 100-day jobs under MGNREGS.

21.00 hrs

The most accepted policy of the Government at least inspired
unemployed people of the country. But there 1s no signal of any increase

in 100-day jobs. For youths, it is taking a very negative side that it can
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be withdrawn also. What I would propose is this. MSMEs are to be

given more priority.

HON. CHAIRPERSON : Hon. Members, if the House agrees, the time
of the House may be extended by half-an-hour.

SEVERAL HON. MEMBERS: Yes. ... (Interruptions)
HON. CHAIRPERSON: ‘Zero Hour’s’ time 1s also included.

SHRI SUDIP BANDYOPADHYAY : MSMEs are to be given more
financial support. MSMEs can generate employment. This Government
should not run behind the big industries which are near and dear to
them. At this juncture, the condition of the country cannot be very
effective and big industries cannot deliver employment facilities which

MSMEs can. So, the Government should give priority to this sector.

There are seven engines in Prime Minister Gati Shakti Scheme.
What are these seven engines? These are — roads, railways, airports,
ports, mass transport, waterways, and logistics infra. They are supposed
to pull forward the Indian economy. I want to know from the
Government how many airports we have sold. I am asking a
straightforward question. Airports have been sold. I want to know from
the Government how many have been sold. And you are going to
develop your economy through airports! You have to remain answerable

to this House.

There 1s a type of godowns which are going to be established in
this country. It is known as silo godowns. What are these godowns?
These will be steel structure bodies with 50,000 MT to 5,00,000 MT
capacity for protection of food grains in a better way. I appreciate it as I

am the Chairman of the Standing Committee on Food, Consumer A ffairs
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and Public Distribution. All these silos whether they are in Bengaluru or
Gujarat or Maharashtra have been handed over to Mr. Adani but no one
else. 1 propose to the Government to set up these silo projects but
consult with the State Governments. Take ideas from them. It is being

looked after by FCI but this system is running very speedily.

Now, I come to black money. Parallel black money economy 1is
still running in the country. What benefit did we achieve from
demonetization? Piyush Goyal Ji made a statement in February 2019
that Rs. 1.39 lakh crore had been recovered through various anti-black
money measures including demonetization. It is not a failure. With a
great enthusiasm, the Government announced demonetization but only
Rs. 1.39 lakh crore were recovered. What about the black money kept in
Switzerland? What agreement have Switzerland and Government of
India made with each other? Till now, $12 trillion are in Switzerland
illegally. 1 want to know from the Government whether you are
negotiating with the Switzerland Government. Since our young age, we

are habituated to hear that there is money in Swiss Bank.
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The prices of fuel are going up. There is nobody to ask; there is

nobody to respond. Why? They are autonomous bodies. You cannot ask
questions. Why is it not increasing now? It is because Uttar Pradesh
elections are there. We apprehend that when Uttar Pradesh elections will
be over, prices of fuel may go up to any level. We want commitment

from the Government that wherever it is stopped, let it be stopped, or
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make a roll back of the prices. We, from the Benches of the Opposition,
make a demand that price rise which has happened up till now should be
rolled back. The big ideas, big proposals, big assurances cannot make

the common people happy.

The 1ssue of cooperative federalism has been raised. I also want to
speak on this issue. The policy of the Government in this Budget has
been declared that financial assistance to States for capital investment
will be increased from Rs. 10,000 crore to Rs. 1 lakh crore up to 2022-
23 Budget. What will happen? What 1s the roadmap for allotment of Rs.
1 lakh crore? I want to know whether it will go to Gujarat or
Maharashtra or to Karnataka. After Independence, the States of Eastern
India, regionally, were exploited in Indian economy. We were exploited.
People look at the States which are flourishing which are well-equipped,
but we must claim that Rs. 1 lakh crore. We want to know for which
State 1t 1s going to be allocated. ... (Inferruptions). I am going to
conclude. I normally do not take much time. What for is Central vista
being created? How much money has been spent? Big buildings like
Vigyan Bhawan, National Museum, National Cultural Centre have been
demolished. There is no Vigyan Bhawan today. All have been
demolished. Another six new buildings are going to be constructed.
What for? What is the total amount allocated to decorate Rajpath?

I must make a demand which all political Parties once supported.
21.08 hrs (Hon. Speaker in the Chair)
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is the thinking of the Government regarding State funding of elections?

Once a Committee headed by Shri Indrajit Gupta broadly placed that all
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recognized political parties will be extended support for their candidate
to contest the elections. It was also an all-Party resolution supported by
both the ruling as well as Opposition parties. I propose to you to consult
in the Cabinet or in the Party and think over the State funding of

elections. It is a necessity at this time.

Lastly, I would like to conclude by asking about the Pegasus
agreement. Nowhere is it being discussed at all. We want to know
whether it 1s a fact or whether it has happened or whether we have come
to any agreement with Israel. It is not less than a USD 200 crore
agreement. My Chief Minister, Mamata Banerjee, very vehemently
commented upon this Budget that it is a Pegasus-spin Budget, but I

describe it as a cosmetic type of Budget.

So, we want to hear from the hon. Finance Minister whether it is a
Pegasus-type or cosmetic-type or sell-India-type Budget. Today, I heard
the speech of Modi ji from beginning till end. It was a total battle
between Prime Minister and Shri Adhir Ranjan Chowdhury. Many other
Members spoke many things. They requested me to make this issue
alive over here once. Why did the Prime Minister not respond to any
other Opposition Party Leader? Is it an understanding between the two

Parties, which is alleged sometimes?

Sir, thank you very much for allowing me to speak by exceeding
my time. The Member from my Party to speak next, namely, Shri
Kalyan Banerjee will speak tomorrow. Please do not cut any of his time.

With this request, I do not support the Budget. Thank you, Sir.

21.12 hrs
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